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Use of ATM like machines for MGNREGA workers

429. SHRI NANDI YELLATAH: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a)  whether the Ministry is testing an ATM like machine for MGNREGA
workers at national level to reduce their dependence on Panchayat officials or

administration, where uncontrollable frauds are taking place;

(b)  if so, the various remedial measures undertaken at national level to make

MGNREGA successful venture to eradicate poverty in rural areas;

(¢)  whether the machines shall be introduced at every village so that no fraud

takes place towards payment of wages of any kind; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) to (d) No, Sir. As per the provisions enunciated in the
Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA), wages
are required to be disbursed through the Bank/Post Office account of the MGNREGA
workers. The Ministry has taken up with the Banks/Postal Department to ensure that

the wages are disbursed at the Gram Panchayat level using biometric authentication.
Performance of States in implementation of MGNREGA

430. SHRI AJAY SANCHETI: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a)  how the performance of States is being assessed, under the Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA);

(b)  the States which have performed well and the States which have emerged
as the worst, so far as implementation of MGNREGA across the country 1s concerned,;

and

(¢)  where Maharashtra stands in performance?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SHRI PRADEEP JAIN): (a) The performance of States/UTs in implementing the
Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) 1s
periodically assessed by the Ministry and the last review was done during the Meeting
of the Performance Review Committee (PRC) on 24-25 September, 2013.

(by and (c¢) The performance of the States/UTs vis-a-vis their projected labour
budget including that of Maharashtra as on 30.11.2013 is given in the Statement.
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Statement

Performance of the States/UTs vis-a-vis their projected labour budget
including that of Maharashtra as on 30.11.2013

SL State FY: 2013-14
No.
Agreed to Labour Persondays Yoage
Labour Budget generated achieved
Budget {Person days) upto w.rt Col
(Person days) upto Nov., 13 No. 4
upto Nov., 13 (lakh)
March, 14 (lakh)
(lakh)
1 2 3 4 5 6
1. Tamil Nadu 4285 2979.01 2465.58 83%
2. Andhra Pradesh 3642 2711.81 2396.57 88%
3. Uttar Pradesh 1983 1220.9 1156.45 95%
4. Rajasthan 2334.66 1569.35 1075.33 69%
5. Chhattisgarh 1221.92 701.2 596.48 85%
6. West Bengal 2261.04 1265320 540.48 43%
7. Bihar 1055.33 9393 442.4 47%
8. Kerala 875.57 464.56 392.43 84%
9. Odisha 600 415.15 350.18 84%
10. Madhya Pradesh 1821.2 1150.98 340.59 30%
11. Maharashtra 1000 603 321.72 53%
12.  Jharkhand 618.9 371.09 276.81 75%
13. Tripura 567.99 300.6 230.76 77%
14. Karnataka 691.42 24425 203.78 83%
15, Assam 3578 204.3 147.67 72%

16. Himachal Pradesh 27319 179.99 134.15 75%
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1 2 3 4 5 6

17. Gujarat 29932 186.3 113.96 61%
18. Meghalaya 146.04 98.72 85.99 87%
19. Nagaland 311.71 294.74 74.73 25%
20. Jammu and Kashmir 533.12 278.12 72.89 26%
21. Haryana 12932 66.52 64.59 97%
22. Mizoram 163.58 96.45 64.02 66%
23. Uttarakhand 160.68 110.15 55.89 51%
24. Punjab 67.32 43.62 50.37 115%
25, Manipur 32236 187.31 28.85 15%
26. Arunachal Pradesh 79.6 14.06 14.5 103%
27. Sikkim 52.78 23.03 13.77 60%
28. Puducherry 12.19 8.3 6.67 80%
29. Andaman and 7.85 5.17 2.47 48%

Nicobar Islands

30. Goa 0.54 0.24 0.34 142%
31. Lakshadweep 0.85 0.5 0.08 16%
Torar: 25876.68 16734.03 1123431 67

Increase in work days and wages under MGNREGA

431. DR. K.P RAMATINGAM: Will the Minister of RURATL DEVELOPMENT
be pleased to state:

(a)  whether it is a fact that Government is considering to increase the number
of work days under MGNREGA to 200 in a year as demanded by many State

Governments,
(b) if so, the details thereof;

(¢)  whether it 1s also a fact that Government is considering to enhance the
wages under MGNREGA, keeping in view the high inflation prevailing in the country;

and



